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Parties are represented by their respective counsels. Learned CGSC on behalf
of Central Govt. files anm affidavit on behalf of RD.
A copy thereof is received by the counsel for the RP. He seeks time
to file rejoinder. The time is granted.
In the meanwhile, interim direction issued to be continued.
The matter be listed on 15" December, 2017.
Later on
Miss. Harshita Raghuvanshi proxy for the Advocate Swarupama Chaturvedi
for IBBI appeared, her presence is noted and taken on record.
Date: 28/11/2017 H.P. Chatutvedi, —
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